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Date of QOrger: 6/7-93
Between:
9

1. Divisional Failway Menager, (LG) : -
Soutn Ceutral Railway, Secunderabad, : .
2. Pormonont Wy Inc-~ctor (Zon)
S.C.Rly, Secunoerabad

3. Chiel Signa)l Inspector,
Signal & Telecommunication Department,
S.C.Rly, Secunderabad.

.o Applicants, -
N . SN
and '
1. b 2 - 56 4 Ao .

o | | , 3
2. Presiding Cfficer, Labour Court, )
Narayanaguda, A.P,lHyderabad. ﬂi

. Respondents.
“‘.'_“-u

"sr the ApplicantsL Mr.HN.l:.Devraj, SC for Rlys.

For the Respondentss .a

CORAM ¢
' THE HOM'BLE M, JUSTICE V.NIELADRI PAO : VICE CHAIRMAN
) AND .
.t THE HON'BLE MR.P.T.TIRUVENGADA @ MEMBEY (ADMT)

- The Tribunal made the following Order:-
 Admit. The operatidn of the order dated 11-3-92
in C.M;P:No;j ,‘97 /83 .is Suspended until further orders.
. - Issue ,notice to the LespOndents.

Post the case on 6,9.93.
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The Divisional Railway lanager _B. G) C Rly, Secunderabad

The Permanent ¥ay Inspector (Got) S.c. Rly. .Secunderabad.

The Chief Signal Inspector, Sigrmal & Telecommunication
Department, H.C.Rly, 8ecunderatad.

The Presiding Officer, lLabour (ourt, Narayanaguda, Hvderabad.

One copy to iir.N.R.Devraj, SC for Rlys. Car.lvd.

One copy to Mr. * e .

One spare copy.
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IN THE CENTRAL ZDMINISTBATIVE TRIBUNAL
HYDERABAD BENCH AT HYDERABAD

THE HON'ELE MR.JUSTICE V.NEELADRI RAC
VICE CHZIRMAN

THE HON'BSLE +A.B.GORTY ; MEMBER(AD) -

¥D

« T .CHENDRASEKHAR REDLY

THE HON'BLE i
: MEMBER(J)

AND

THE HON'BLE MR.P,T.TIRUVENGADAM :M(Z)

' Dated : GQ(>/11993
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Admitted and Interim directidns
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